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S. No. Item 31.3.1990 25.3.1989 % Variation

1 3 4 5

21. Angles. Channels & Sectons 203.5 188.8 +7.8

22. Joists & rolls 245.3 238.7 +2.8

23. Heavy/Light Structurals 260.9 245.9 +2.0

24. ‘Sheets 206.5 201.3 +2.6

25. Tin 139.4 126.2 + 10.5

26 Diesel Locomotives 235.3 194.7 +20.9

27. Car Chassis 184.5 166 8 + 10.6

28. Arhar 213.8 198 2 + 31.5

29. Coffee 213.8 198.2 +7.9

30. Urad 265 6 216 9 +22.5

31.
•

Gram 192.9 187.7 +2.8

32. Condiments & Spices 232.8 228 5 +1.5

33. Copra 178.9 185 0 -3.3

34. Gingelly Seed 207.9 135.1 +53.9

35. Saff lower 175.8 147.3 + 19.3

36. Raw Tobacco 188.2 197.2 _4.6

37. Refrigerators 148.2 131.9 + 12.4

38. Air conditioners 199.6 170.5 + 17.1

[ Translation]

A llo tm ent o f LPG Agencfies In Raigarh

7807. SHRI NAND KUMAR SAI Will 
the Minister of PETROLEUM AND CHEMI­
CALS be pleased to state:

(a) whether there is no L.P.G. agency 
within the radius of 100 Kms. in Patthal 
Village Assembly Constituency in District 
Raigarh:

(b) if so,whether Government propose 
to open L.P.G. agencies in the area to re ­
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move the difficutties of the people;

(c) if so, the names of places where 
these agencies are likely to be opened and 
when: and

(d) if not, the reasons therefore?

THE MINISTEROF PETROLEUM AND 
C H E M IC A LS  (S H R I M. S. G U R U - 
PADASWAMY): (a) Yes. Sir.

(b) At present Government have no 
proposal to open new LPG distributorships 
in that area.

(c) does not arise.

(d) LPG facility has already been intro­
duced in Raigarh town. LPG connections 
are given in towns and cities with a popula- 
tion of 20,000 and abovp in a phased man> 
ner. depending upon the availability of LPG. 
None of the other locations have been found 
viable for establishing a LPG distributorship.

[Engfish]

G asturb ine  P ro ject fo r Goa

7808 SHRI GOPALRAO MAYEKAR: 
Will the Minister of ENERGY be pleased to 
state;

(a) whether a proposal to set up a gas 
turbine project to generate adequate elec­
tricity has been taken by Uinon Government 
from Goa Government;

(b )‘ if so, the details thereof: and

(c) the time by which clearance is 
proposed to be given?

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN); (a) There is no such 
proposal at present.

(b) and (c). Do rx>t arise.

G. S. I’s Survey In Godavari Valley

7809. SHRI BASAVAPUNNAIAH 
SINGAM; Will the Minister of ENERGY be 
pleased to state:

(a) whether the Geologk:al Survey of 
India (GSI) conducted survey for coal and 
lignite in Godavari Valley in Andhra Pradesh; 
and

(b) if »o. the details thereof?

THE MINISTER OF ENERGY AND 
MINISTER OF CIVIL AVIATION (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b). The 
Geok>gical Survey of India (GSI) has been 
conducting regional exportation for coal in 
the godavari Valley of Andhra Pradesh on a 
continuous basis. At present. GSI is en­
gaged n regional expbration for coal in the 
Godavari coalfiekjs in seven sectors as be­
low:-

1. Palampet - Venkatapur

2. Govindrapet - Rangapur - Pasra

3. Punukutehilka - Marigudem

4. Keyagudam - Kachinapalli

5. Malkapalli - Amaravaram

6. Dip extension area of Kothagudam 
mining block

7. Sattupalli.
A total of 4446 metres has been drilled 

so far in these sectors during the current field 
season till March. 1990.

Railway Safety Funds

7810. SHRI ANIL BASU: Will the Min­
ister of RAILWAYS be pleased to state:




